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Notary Cell, Department of Legal Affairs had conducted Interviews for
appointment as notaries for the State of Meghalaya from 15.05.2018 at Guwahati.
The candidates were assessed keeping in view their competency, legal knowledge
and other relevant factors related to the selection of Notary as per requirement of the
Notaries Act, 1952, the Notaries Rules, 1956 and the relevant guidelines by the
Interview Board constituted for the purpose by the Central Government. On the
basis of the performance of the candidates before the Interview Board, the Interview
Board has recommended names of the following candidates for appointment as
notaries for the State of Meghalaya.

2. All the successful candidates, whose names appear in the below mentioned
list, will be issued Appointment Letters for appointment as Notary. The candidates
may contact for enquires Notary Cell on Tel. No. 011-23383221 between 3 P.M. to 4
P.M. The candidates are strictly advised not to visit this Office personally.

3. All the recommended candidates are required to submit following
documents:-

0] No Objection Certificate from Bar Council of the concerned State.

(i) Bank Demand Draft of Rs.2,000/- in favour of Pay & Accounts Officer,
Department of Legal Affairs, New Delhi by Speed Post OR Registered Post
only within a period of 30 days of issue of appointment letters.

(i)  The candidates are also required to submit any other document which has not
been submitted by the candidate at the time of Interview and asked him/her to
submit afterwards.

BY THE ORDER OF THE
COMPETENT AUTHORITY
NOTARY CELL
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